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In view of the written request of Sh. P.Bhrgav Rao, l.d. MM-03, West District, 'l'is

llaxari Courts, l)elhi (Duty MM on 18-01-2024) regarding exchange of his duty, the following modification

in the Duty Roster of Metroplitan Magisterate, West District, Delhi for the month of January~2024 (reference
No 4l95-425i/CMM(West)/Dl{/2023 Dated 7.0112 2023) is being made:-
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,Sr. Name of the i\/iCll’()p()iil£!E‘; .\/tagistnite Working days I lloliday Room N0.
1 NO.
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01 P. Bhargav Rao, .\/TM. _ O8-Ol~2024 " 295 it
R/o House No. C 2, Block ii "l, Khasra .\'o. 8'/6/2, Sant ‘
\‘agar,l5urari. Delhi 8/. , i
(e mail: mm()3wes1@gtnziii.corn)
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'02 ‘ Sh l)evansht: Sajlat:_ mi l8-Ol -2024 ‘ 289 T
' R/o l-‘lat ;\'o. (ICC 152, Dl.l" Capital Greens, Shivaji Marg, i I
‘ .\/loti Nagar .\'cw Delhi l toms l T ;

I ; (e mail:~rcadermmO7west@gmail.com) ‘ A _ _ I,“ T
‘”"*""i"""""itc§t of the conditions shall remain unchanged in the Duty Roster of Metroplitan

Magisterate, West District, Delhi for the month of January-2024 (reference No 4195-
425l./CMM(West)/DR/ZQ23 Dated 20—l2~2023).

( . * M GUPTA)
Chief Metropolitan Magistrate

West District, Delhi

No......\..:...f2.8..............c:A/1M(w¢$i.)/init/2024 Dated, Delhi theQ.Z..:i.:..Z.O2’L(
Copy forwarded for information and necessary action to:-
Ol. The llon'ble Registrar General, liigh Cour! of Delhi, .\‘ew Delhi

Through l.d. Principal District 8i Sessions Judge, (West),De1hi
02. The Principal District 81 Sessions Judge, (l TO), Delhi
03. The Principal District 8! Sessions Judge, (West), Delhi
O4. 'l'he Principal District & Sessions Judge all district Delhi/New Delhi
05. 'l'he I.d. officer lnchargc, Pool Car, 'l'is llaxari Courts, Delhi
O6. The CMMS, all District, Delhi/.\7ew Delhi,
O7. The Mctr0polit.an Magistrates, West District, Tis llazari Courts Complex, Delhi.
O8. The Director of Prosecution, Tis lla‘/.ari Courts, Delhi. C
U9. The Commissioner of Police, Delhi
10. The I (3 (Prison). 'l'iln.ar Jail, Delhi/:\‘ew Delhi.
ll. The Secretary, our /\ssociatio::. T‘s Zia/.ziz"i Courts, Delhi
l2. The Supdt. Jail, .\‘ew l)elhi/l.oci< Lip inchztrge, Tis llazari Courts, Delhi
l3. The Admn. Officer(Judl), liindi !)epartniei'tt, R. .\io. 237, Tis llazari Courts, Delhi
l4. l.aw Officer, Tihar Jail, Delhi/.\'ew Delhi.
15. l~'or Uploading on centralized web site through l/\Yl€RS
16. The Video Conferencing, R. .\'o. 211, Tis llazari Courts, Delhi.
l7. The Care Taking i5rar‘.ch (l lc) & West lis llazari Courts, Delhi
T8. The Render to the court of ttztcttwsigtted.
1‘). The Casn lirattch, West l)istrit't, Tis ilaxari Courts, Delhi.
20. PS to l.d. Principal District and Sessions Judge(West) District, Delhi
21 Office file

Chi opolitan Magistrat
West District, Delhi


